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(viii) Strike by Engineers in Bihar
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SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL) 1982-83

MR. DEPUTY-SPEAKER: Now we
shall take up Demands for Supple-
mentary Grants (General).

Motion moved:

“That the respective supplement-
ary sums not exceeding the amouuts
on Revenue Account and Capital Ac-
count shown in the third column of
the Order Paper be granted to the
President out of the Consolidated
Fund of India to defray the charges
that will come in course of payment
during the year pending 31st day of
March, 1983 in respect of the follow~
ing demands entered in the second
column thereof:—

Demand Nos. 2, 12, 13, 14, 18, 26,
30, 31, 41, 42, 43, 55, 59, 62; A3; 64;
69; 71; 78; 79; 80; 82; 91; 92 and 98.”

Supplementary Demands for Grants (General) 1982-8g Submitted to the vote of Lok-Sabha.

No. of Name of Demand
Demand

T I EE——————
1 2

———— e g e e e g e e — — e e e g e S

MINISTRY OF AGRICULTURE
" 2. Agriculturc
MINISTRY OF COMMERCE
12. Foreign Trade and Expert Production
Fi‘g. Textiles, Handloom and Handicraftts

Amount of Demand for Grant Submitted

to the Vote of the House
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3
Revenue Capital
Rs. Rs.
1 ?,99,00,000
40,00,000
2,00,000 22,87,00,000




